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Report-IV, Visit of Dr Vinod Aggarwal, Special
Rapporteur, Central and North Zone, NHRC to Boys
Observation Home, Ambala, Haryana, on 22™ Feb, 18.

[ visited this Observation home on 22th Feb,2018, to
understand the living conditions of the inmates of this home and
seei' whether rights of theirs are being respected by the
observation home administration or not. In course of my visit, I
interacted with the head warder Mr Om Prakash and Sh
Mahadev Singh accountant. Smt Baljit singh, District Project
officer who is immediate superior to the incharge of Observation
home, the Superintendent and Additional Deputy Commissioner
Sh S N Singh accompanied me to the Observation horne. The
ininates also met me during the visit to various rooms. Based on
the information furnished, I record my observations as follows:

1. The Observation home

There are 4 observation homes in the State, which are
situated at Ambala, Karnal, Hissar and Faridabad. This home
was shifted from Sonepat in 2010. and many other districts like
Kaithal, Kurukshetra, Panchkula, Panipat, Sonipat and Yamuna
Nagar, it seems don’t have observation home as boys from these
districts are lodged here in this home. The State should set up
more homes, so that parents can meet them easﬂy, instead of
travelling long distances to meet their wards.

2. Land, Campus and Buildings

The premises is spread over 8 kanal( approx= 1 acre} and land is
not available for expansion and development of newer facilities.
The Building size is 300 ft by 75 ft. Is approximately 4 kanal. It is
a smgle storey building. The ground floor has, 10 rooms and out
of ten room 5 are used for the lodging of inmates. 4 halls had 25-
30 inmates, except one room which was small. The 30% built up
area is kept for administrative work which can be reduced. It has
further store room, computer room -1, kitchen one rooms,
office=2 rooms, and toilet block. video conference room, such
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problem of seepage, leakage is not there. The flooring is of
cement. Ceramic tiles for all the wards for better and easier

maintenance, is under is undertaken.

3. The Sanctioned strength.

The sanctioned capacity is 100, but the actual strength on the
day of the visit was 121 which included 9 mentally sick. And 3
suffering from T.B. The details of cases against thelnmates in

brief is as follows:

SN | Offences u/sections Numbers
1 302 of IPC 40

2 307/308 of IPC 02

3 376/377 of IPC 07

4 457/380/379 of IPC 34

5 308/392/401/402/365/304/325 | 06

() 363/364/366/323/324 A 06

7 POSCO ACT 26

Total 121

From above table, it is clear that such boys who have
committed crime and are below age of 18 are kept here whether
under trial or passing their reformatory term under Juvenile-
Justice Act. The place is not good enough for even 80 boys but
more than 120 are kept here as many of the districts don’t have
observation homes. There were 34 boys from Panipat, 20 from
Sonepat. It seems that there is a need of Observation home
immediately to be established in Panipat for these 2 district as
immediate measure. When almost all jails have been
reconstructed and don’t have overcrowding and have enough
I'Jer':sonel, it is difficult to believe why the observation homes are
not; created in sufficient numbers and at more place.

4. | Administrative Staff
|

Ouj: of 28 personel sanctioned, 16 are in place. A statement

| $h0;wing the sanctioned strength and in position personal with

vacancy is given below:
|
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SL. Designation Sanctioned | Posted | Vacant Remarks
No.
1. Superintendent 01 01 0 under suspension
2. Head Warder 0l 0l . 00
3. Warders 07 07 00
4, Counselor 01 00 01
5. Probation officer 01 00 01
6. House Father 02 00 02
7. | House Keeper 01 00 0l
8. Cook 02 02 00 On daily wages
9. | helper 02 02 00 on daily wages
10 | Accountant 01 Q0 01
11 | Paramedical 01 00 01
12 | Clerk 0ol 01 Qo0
13 Educator 0l 00 01
14. | MBBS Doctor 01 00 0l
15. | Arts & Crafts Teach 01 01 Q0
16. | PT & Yoga trainer 01 01 00
17. | Asst Accountant 01 01 . 00
18. | Off. Peon 01 00 01
19. | Sweeper 01 o1 00 on Daily wages
Total 28 16 12

From the above table, it is quite clear that there is under-
staffing, large no of vacant positions and immediate measures are
required by the State Government with the assistance of
recruitment authority to appoint the personal on the vacant
positions. Social worker, psychologist on part time basis need to
be appointed to counsel the inmates. The Psychiatrist and other
physicians on deputation for weekly visit may be assigned to civil
surgeon.The educator, Probation officer, house keeper, Counselor
are such positions who can keep watch on the boys and their
behaviour and cause improvement in them.

The human resource development of the Probation home,
personal is a subject under consideration of the Government and
institutional arrangements for training of officers and other staff

are being attempted.

For rehabilitation of inmates, the Observation Home has
provision of training in, course in various vocational trainings.
Besides these it would be desirable to start skill development in

240




(3

i) Tailoring and stitching

ii)  Plumber

iiijy Screen printing

iv) Flyleaf Making unit

v)  Printing and Offset printing

vi) Carpentry

vii) Computer hardware and software

Once training are imparted in these trades and many these units
are developed it would engage 100% inmates It would be of use
that 6 month training imparted with formal certificates could be
granted in above subjects. For rehabilitation of few of the inmates
who have committed crime, once they go back in the main stream
of the society, it is felt, that sociologists and psychologists need to
work with the profile of each of them. Once they go back to the
society there could be pool of entrepreneurs who should also be
encouraged to keep them as workers in their factories/units
under the supervision of sociologists and psychologists, who
should become a bridge between the reformed inmates or

destitute brought to main stream.

5. Right of food to Inmates:

The scale of diet includes 230 gm. Rice or wheat and 200 gm.
Wheat flour, 60 gm. Lentils, 100 gm of Gram flour/ gram/ sattu,
60 gm lentils, along with 120 gm. of potato’and 380 gm. Of green
vegetables and 30 gm of sugar makes it a about 2500 calories on
average with 60 gm of proteins which is reasonably a balanced
diet. The important part is that in actual practice the food to
scale is provided or not, is to be seen by observation home
authorities, the Deputy Commissioner and State home
Department.

a) The storage of food grains and other such commodities was
done in a separate store.

b) The food is prepared in the kitchen and there is no
automation or even cook is not there. For preparing the
food LPG cooking by burners are there. The kitchen is under
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reconstruction. The kitchen had some modern facilities and
wash basin is on cooking plat form.

¢ The kitchen has no chimneys should be installed
immediately in adequate numbers. Fly proof automatic
closing doors have not been installed. 2 exhaust fans are
working in the kitchen. The 100s of flies were seen in the
kitchen where food was being cooked. The kitchen .has a
mixerwa_nd grinder, with 2 taps and 3 hot plates. The
utensils are aluminium and Steel. Modern kitchen
equipment under a trained cook where girls could learn
cooking should be thought about by the probation home

management.

6. Water Supply and right to water of the inmates.

One deep boring along with submersible pump is in
working condition and piped water supply is also there, which is
sufficient. Although an assessment of water requirement has not
been done but for 100 capacity jail and 10 personal who reside
in .the campus, the requirement of 200litres/person /day,
minimum requirement 24000 Litres. The water for drinking is

with R.O. system and potable.

Periodic cleaning of water storage tanks is done.

7. Sanitation, Personal Hygiene & Clothing.

The probation Home had 2 toilet blocks, one each on the
cach floor. These toilet block had 8 latrines and 6 bath-rooms

are in working conditions.

The bath-rooms and latrines have ceramic tiles up to the
height of one metre from the floor level. No shortage of water has
been reported but on the other hand it has also been reported
that prisoners take bath as frequently as necessary, for better
hygiene, according to climatic conditions.

2 set of clothing are provided to each inmate as per practice.
None of the inmates complained about the non provision of
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clothing although few of them were found wearing other than
probation home cloths which was pointed out to the authorities.
The administration ensures that each inmate washes his cloths
once a week. But when only 2 sets of clothing are given how once
a week washing should be considered enough especially in

summer months.

8. Health & medical care

The probation home is visited by a general duty doctor once
a week. Infectious patient are segregated, at this juncture 3
patients with Tuberculosis are Isolated. 09 inmates have mental
illness, who are visited by a Psychiatrist once in a week. The post
of doctor and the para medical both are vacant.

9, Educational Facilities to the prisoner, whether convicts or

under-trials.

Although facilities for education are available but there were very
few inmates who were studying. 90% of them were drop outs
after 8 or 9th class. The post of educators and trainers are

geﬁera.lly vacant further leads to problems.
10. Recent escape from Observation Home.

It was brought to my notice that the observation home had a
recent incident of escape on 11 February. From the barrack
no 2 with the help of a ladder. The observation home has 12
cameras , but only 3 were working and even there was no
recording by those three also. DVR/ cameras were also not
working and the boys of the home had broken the cameras
on '8t January. There is a gap of more than a month and they
were not reinstalled for a long time and watch was also not
upgraded. There is a nearby house which is almost touching
the boundary wall. The copy of enquiry report is enclosed
with the report.

11. Interview facility provided to prisoners.
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As per observation home manual the family can meet twice
a week on Tuesdays and Fridays with the inmates. There was no
complaint by the inmates in difficulty in meeting the their

relatives.

General recommendations and Actionable points:

This is a observation home with capacity of 100 inmates. The
major problems according to me are :

1. Shortage of space for a 100 bedded observation home is
the first problem. It is to be corrected by reducing the no of
JJ act authorised inmates in the home. There is a need to
start more homes so that these boys have family support is

easily available to them.

2. Shortage of personal is the other important problem.
Recruitment of personals on vacant posts is essential. There
is need for creations of posts of sociologist, social workers,
psychologist, care-takers and cook, Besides these, we need to
upgrade skills, of the boys in the home, so why more trainers

and machines and space is required.

3. The use of inmates for meaningful productivity is another area
where probation home administration should look at actively.
Although JJ Act don’t permit the employment of young boys
below 18, but their education, vocational training, and work
on voluntary basis by them on payment of reasonable wages
can result in channelizing their energy in right direction as
they seemed to be agitated for things.

A
Dr Vinod A:;Earwal
Special Rapporteur
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1. Total CCTV Cameras- 12
5. Rumning/working - 03 (Video recording is not working)
3. Condition of DVR/Cameras- Not working
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